15.09.2017

AT 10.30 A.M

1. RFA 770/2017

AT 10.30 A.M

1. BAIL APPLN. 1518/2017

AT 02:15 P.M.

1. W.P.(C) 2564/2017

COURT NO. 27

J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

RAJPAL SINGH & ORS.
VS. M/S INDRAPRASTHA
BUILDER PVT. LTD.

COURT NO. 35

A.K. SINGLA
RAHUL SHUKLA

HON'BLE MR. JUSTICE A.K.PATHAK

MRS SHIVANI RAJIV SAXENA
VS. DIRECTORATE OF
ENFORCEMENT & ANR.

COURT NO. 13

MUKUL ROHTAGI

DAYAN KRISHNAN

HARESH JAGTIANI

MOHIT MATHUR

JOSHNA SAMUEL

MANOJ PANT

RAJAT AGNIHOTRI

SANJAY JAIN

RIPU DAMAN BHARDWAJ
KARTIK RAI

VIDUR MOHAN

SAHAJ GARG, NARESH MALIK
KARUN, MEENAKSHI CHAUHAN

HON'BLE MR. JUSTICE VIBHU BAKHRU

M/S BRIGHT ENGINEERING
WORKS VS. UNION OF INDIA
& ORS.

MAHESH AGARWAL



15.09.2017

AT 02.15 P.M.

1. W.P.(C) 11732/2015
CM. NO. 31249/2015

AT 2.15 P.M

1. RFA 6/2007

2. RFA 236/2010
CROSS OBJECTION 11920/2010

3. RFA 555/2015

4. RFA 8/2009

AT 2.30 P.M

1. CRL.A 727/2014

HIGH COURT OF DELHI
14TH SEPTEMBER, 2017

COURT NO. 16

J-2 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

HON'BLE MR. JUSTICE V.KAMESWAR RAO

M/S HYACINTH ESTATE
PVT. LTD.
VS. GAON SABHA RAGHOPUR

COURT NO. 26

SUDHEER NANDRAJOG

PANKAJ VIVEK, ANUPRIYA SINGH
DEVESH SINGH, VINOD KR. BHATI

HON'BLE MR. JUSTICE P.S.TEJI

SURENDER SINGH & ORS.
VS. KANWALJEET KAUR

SARDAR KANWAL TEJ SINGH
VS. RITA JOSHI & ORS.

NARENDER & ANR.

VS. MAHESH SHARMA & ORS.

DR. UDAY CHAND JINDAL
VS. M/S GALGOTIA
PUBLICATIONS PVT. LTD

COURT NO. 31

SUNIL SINGH GURJAR

J.P. SINGH, RICHA SANDILYA
PREET PAL SINGH

JOYDIP BHATTACHARYA,
MAYANK SHARMA

HITESH KUMAR

C.P. TYAGI
SHESH DATT SHARMA

BHAVNA DUHOON
SANJEEV NARULA
ANSHUMAN UPADHYAY

HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

RAJESH TIWARI
VS. STATE

VIKAS PADORA
MUKESH KUMAR

REGISTRAR (LISTING)



15/09/2017 FOR PRONOUNCEMENT OF JUDGEMENT

47.

48.

COURT NO. 19
HON'BLE MR. JUSTICE YOGESH KHANNA

FOR PRONOUNCEMENT OF JUDGEMENT

CO.PET. 66/2013 CBZ CHEMICALS LTD SUNIL AGARWAL,NAMITA SHARMA
CO.APPL. 5030/2016 Vs. KEE PHARMA LTD ASHISH DHOLAKIA,D KISHORE KUMAR
CO.APPL. 5033/2016 GAUTAM BAJAJ, SIDDHARTH JAIN
CO.PET. 50/2017 IN THE MATTER OF EBC (INDIA) D BHATTACHARYA

COMPANY PRIVATE LIMITED (IN
VOL.LIQN.)



15.09.2017 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 19 (OS-F)
HON'BLE MR. JUSTICE YOGESH KHANNA

17. cs(comM) 109/2016 DRS LOGISTICS (P) LTD & ANR PRADYUMAN DUBEY
Vs. SANDEEP CHOHAN ALIAS
SANDEEP KUMAR & ORS
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